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have notice if they want exact 1Igures 
as to which concession has been giVeD 
and in what State. 1 would be able 
to give that information only after 

.getting the facts. 

Shri Inder J. Malhotra: How far has 
the Central Government been suceess-
ful this year in inducing the State 
Governments to give special incentives 
to the farmer before this rabi season? 

Sbri C. Subramaniam: Incentives 
by way of what? Incentives could be 
with regard to the concessional 
charges or with regard to seed. Gene-
rally, for the purpose of having in-
creased production we offered them a 
little more of fertiliser and a little 
more of pesticides to be used by them. 
In addition to that, we made s1>.gges-
tions that the desilting and all those 
things could be done in advance so 
that at tbe time Of the sowing season 
there may not be any bottlenecks. 
This is with reference to 1lhese that 
we asked them to take advance 
action and many of the States did 
take advance action and facilitate the 
sowing of the rabi crop. 

Shri Surendranath Dwivedy: The 
hon. Minister has just now said that 
he would require notice to give actual 
figures as to whether any cOnces-
sion on irrigation charges has been 
made in the different States. Has he 
any intormation at all as to whether 
any concession has been given in res-
pect of irrigation charges in any State? 

'Shri C. Subramanlam: No; I have 
'not cOllected the figures. 

Shri D. J. Nalk: It has been stated 
in the statem4!nt that replies from all 
State Governments have not been re-
ceived as yet. Which of tlhe State 
Governments have not yet given their 
replies? 

Shri C. Subramaaiam: I have re-
ceived replies only from a few State 
Governments. So far, the State Gov-
ernments of Madras, Mysore, Orissa, 
Assam, Kerala and Maharasbtra have 
sent their replies. 

Shri ..... : What concession has 
been made in the price of fertiliseri 
which were supplied by Government 
to the State Governments? 

Shri C. Subramaniam: There is nO 
special concession. We Ihave already 
decreased the price of urea, particular:-
ly, by Rs. 100/- a tonne. It is n~ 
a question of price. It is not avai1~ 
able according to the demand; that 
is th4! main difficulty. Therefore, we 
are trying to increase the availabili~. 

IDndustan Shipyard 

+ r Shri R. G. Dubey: 
I Shri Yashpal Singh: 

.~. ~ Shri P. Venkatasnbbaiah: r Shri Ravindra Varma: 
L Shri Kolla Venkalah: 

Will the Minister of Transport be 
pleased to state: 

(a) whether it is a' fact that tlhe 
Hindustan Shipyard proposes to step 
up its output to six ships a year bJ' 
1967-68; . 

(b) wlN!ther it is also a fact tluit 
the Shipyard faces serious shortsge 011 
electrodes, steel and other materials: 
and • 

(C) if so, the steps proposed to bit 
taken to overcome these dilHculties7 

The Minister of Transport (Shri R.;J 
Bahadar): (a) Yes, Sir. . 

(b) Some difficulties had been ex-
perienced by the Hindustan Shipyard 
in getting adequate supplY of elec-
trodes, steel and other imported raw 
materials in time due to non-availabi-
lity of requisite amount of foreign 
exchange because of acute shortage 
thereot being faced by the country. 
However, the Yard is currently not 
facing a serious shortage ot electrodes, 
steel and other materials. 

(c) Does not arise in view of (b) 
above. 

S.hri R.. G. Dubey: May I know 
what precise items you have to im-
port for the ship-building industry! 
In view of its importance in 01U' 



3735 Oral Answers DECEMBER 8, 1964 Oral Answers 373' 

national 1!Conomy, may I know 
whether any attempt is being made 
to allocate more foreign exchange for 
import purposes? 

8hri Raj Bahadur: There are as 
many as 82 to 83 items which we 
have to import. We ibave taken steps 
to set up ancillary industries or to 
create capacity to manufacture in this 
.country all these items indigenously. 
These industries-some of them have 
been established-are at varioUjl 
stages of development. It will take 
time. Meanwhile, we are taking 
steps to see that the requisite amount 
of foreign exchange is made available. 

Shri R. G. Dubey: While I appre-
ciate the Ministry's effort in this 
direction. I should like to know how 
our cost element compares with that 
Of Japan where it is reported tlhat the 
cost has been brought down to 211 per 
cent from 116 to 57 per cent. 

Sbri Raj Bahadur: The Japanese 
lhip-building industry has achieved a 
great deal of efficiency. Compara-
tively speaking, they stand at the top. 
So far as the cost of building ships 
js concerned, we compare favourably 
with countries like France or Italy 
and we do not compare favourably 
with Japan. Even in U.K. and U.S.A. 
and also in Germany. the cost of con-
.. truction of ships is much higher tIhan 
"that in Japan. 
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Shri Ranea: Are they training the 
local personnel in order to shoulder 
the newer and additional responsibi-
lity as they increase the construct.ion 
;facilities and the ability of the Bhip-
yard.1 

Shri Raj Bahadur: I think the bon. 
Member refers to tlhe increased tar-
get that we bave in view and ..... 

Mr. Speaker: He wanted to know 
whether you are training the local 
personnel. 

Shri Raj Bahadur: Training person-
nel in relation to the increased target. 
We are taking steps to see to that. 

8hri B. K. Das: May I know 
wbat amount of subsidy we are pay-
ing to the Hindustan Shipyard? Is 
there any scheme Of bringing it down? 

8hri Raj Bahadur: It varies from 
ship to ship and from type to type. 
If we start on a new constructioa, 
the subsidy may be !higher but as we 
repeat construction of the same type, 
the subsidy comes down. 

Supr Marketing Board 

+ 
-405 J Shri Vishram Praud: 

"\. Shri Bagrl: : 

Will the Minister of Food and Agri-
culture be pleased to refer to the 
reply given to Starred QuestiOll 
No. 60 on the 8th September, 1964 
and state: 

(a) whether Government have since 
finalised the constitution of the Sugar 
Marketing Board; 

(b) 'if so, the main features tlhereof; 
and 

(e) when it is likely to come into 
existence? 

The Depaty MiDister m the MJDiII-
try 01 Food aDd ~ture (SUi 
D. R. ChaVlUl): (a) No, Sir. It is still 
under consideration. 

(b) Does not arise. 

(c) This matter has been referred 
to the Sen Commission and a final 
decision will be taken soon after the 
Commission's recommendations are 
available. 
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